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C.P. No. 145/2017, CA No. 129/ALD/2017

Shri Anil Kumar, PCS for petitioner. He submits proof of publication
alongwith proof of service to the Central Government and other
Regulatory Authority, in compliance of previous direction dated
18.11.2017 of this Court.

Shri Kuldeep Singh, proxy for O.L. seeks time to file representation
affidavit of the R.D. Hence, time is granted.

The matter be listed on 29" January, 2018
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Date: 20/12/2017 H.P. Chaturvedi,
Typed by Member(Judicial)
Jyoti

(Stenographer)



